S ' CENTRAL ADMI ISTRAT IVE TRIBUNAL -
‘ ; o  BANGALORE BENCH

Second Floor,
Commercial Complex,
Indirandgar,
BANGALORE - 567 037,

Dated: 3MAY 1995

APPLICATION NO. 2051 of 1994.
APPLICANTS: Smt.Sumana Hari,
V/s. o

!. | RESI{NDENTS The A551stant Dlrector,Staff Selectlon Comm1551on, .
. . Bangalore and others. : :

To
1. 'Dr M.S.Nagaraja,Advocate, No.ll Second Floor, -
- First Cross,Sujatha Complex Gandhlnagar,
o Bangalore-560 009. : '
2..," Sri.M.S. PadmaraJalah Senlor Central Govt.

Standing Counsel,High Court Bulldlng,
Bangalore-560 001.

S Y P TN

SubJect.- Forwardlng copies of the Orders passed by the
2 ' Central Administrative Trlbunal Bangalore-38.
i ——— XXX

Please find enclosed herrw1th a copy of the Ordexr/

Stay Crder/Intcrlm Order, passed by this Trlbunal in the above
18-04-1995.

mentioned . appllcatlon( ) on

> J}v/ DE PdTY/ REGISTRAR
o - -/ | ' JUDIC JAL BRANCHES.
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In the Central Administrative Tribunal

Bangalore Bench

Applicetion No

9RD.ER"/5/}E.ET9%£ om’g sstamkb Divectr £8C /éo'm?a_ b

Bangalore
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Orders of Tribunal

Semd . Comama Haps,
Date Office Notes
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PKSVC/TVRMA
18.4.1995

ORDER
1. We have heard Dr. M.S.Nagaraja
learned counsel for the applicant
and learned Standing Counsel for
the respondénts. Di.Nagaraja
says that he will kuaaabe'ﬁithdraw
this application so that the appli-
cant may file a fresh application
and seeks liberty to do so. We
agree. We grant permission ' to
the applicant to withdraw this'
application. The application

is dismissed as withdrawn.

B q/.{ . - - ,______;?_—.___‘
ale <
W v~ \’V o - .

MEMBER([A) VICE-CHAIRKAN

TRUE COPY

3 ﬁj///

Sectlo Of_ﬂce
Central Administrative Tribunal

Bangalore Bench
@angalore



